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considered on their m,rits at the appropriate 
time, on paym.nt of such assignmen t feJ::/ 
grounJ rent etc., and suc" other term, and 
conditions as G.wernment mly from time to 
time de-.ide upon. 

~ further assignment fee will be charged 
for Government salt lands leased for manu. 
facture of salt in the event of a transfer of a 
lease from one party to another during the 
~  of its currency where the origln.1 
lessee had paid the fees at tbe time of 
oriainal assignment. 

Public Undertaking having Collaboration 
with Foreign Firm. 

·S95. SHRI JYOTIRMOY BASU : Will 
the MinIster of INDUSTRIAL DEVELOp· 
MENT, INTERNAL TRADE AND COM. 
PANY AFFAIRS be pleased to state: 

(a) the particulars of Public Sector 
Undertakings which have financial, technical 
and other types of collaborations with 
foreian firms; 

(b) the particulars of foreIgn firms with 
whom the Public Sector Undertakings have 
collaboration agreements and the nature of 
such agreements In each case; and 

(el bow these agreements, financial, 
technical and others, have helped to develop 
a self·generating economy in India 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) to (c). Information is being 
collected and will be laid on the Table of 
tbe House. 
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